
Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 22-04-2026 To 22-04-2026~All rows are shown

Sl 
No.

Case 
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Filing No. Name of Petitioner Name of Learned 
Advocate

Compliance 
By Date

List of Defect(s)

1 CO 1215/2026 FIROJ MONDAL
 Mobile:9007422988
 Email:ADVONASKAR@GMAIL.COM

ARUN NASKAR 13-05-2026 LOGO NOT FOUND

2 CO 1427/2026 NEHA AGARWAL
 Mobile:7001211744
 Email:FIRSTSOURCERAJESH@GMAIL.COM

RAJESH KUMAR 
SHARMA

13-05-2026 RESPONDENT'S PIN NOT FOUND

3 CO 1430/2026 DULAL DEY
 Mobile:9433583093
 Email:AMALAKSHJARA@GMAIL.COM

AMALAKSHA JANA 13-05-2026 REQUIRED ADVOCATE DECLERATION

4 CPAN 574/2026 DEBAJYOTI DEY AND ORS.
 Mobile:9830199230
 Email:BARISHAMIMUL@GMAIL.COM

SHAMIM UL BARI 13-05-2026 REQUIRED COMMISSIONER'S SIGNATURE ON 
PAGNE NO. 32

5 CRA 
(DB)

199/2026 NILIMA MONDAL
 Mobile:9748715673

13-05-2026 DECLARATION NOT SIGNED AND IN TIME OR 
OUT OF TIME NOT MENTIONED

6 CRM (A) 1179/2026 MASTO SK @ MUSTAFA SK
 Mobile:9832242509
 Email:KARABIROY@YAHOO.CO.IN

KARABI ROY 13-05-2026 WRONG ACT IN PETITION

7 CRM (A) 1181/2026 UTTAM GOPE
 Mobile:7003021787
 Email:OISANI1992@GMAIL.COM

OISANI MUKHERJEE 13-05-2026 1. UNNECESSARY RECITAL OF CRPC 
SECTION 

2. GR OR PTN NUMBER MISSING

3. BNS SECTION MISMATCHED
8 CRM (A) 1189/2026 SANTU PAUL @ SANTU PAL AND ORS.

 Mobile:9874078799
 Email:AVIKGHOSH167@GMAIL.COM

AVIK GHOSH 13-05-2026 NO GR NO MENTIONED IN THE PRTITION

9 CRM (A) 1196/2026 SHIBSHANKAR MAITY AND ORS.
 Mobile:8336899482
 Email:TORSABAHAR@GMAIL.COM

TORSA MIN BAHAR 13-05-2026 NO GR CASE NO MENTIONED

10 CRM (A) 1197/2026 SULEMAN MALLICK @ SOLEMAN MALLIK @ BHODER
 Mobile:7003430773
 Email:DEVKUMARADV65@GMAIL.COM

DEV KUMAR 
SHARMA

13-05-2026 NO GR CASE NO MENTIONED
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11 CRM (A) 1199/2026 SANDIP MAHATO @ SANDEEP MAHATO
 Mobile:7003578904
 Email:KAUSHIKCHOUDHURY83@GMAIL.COM

KAUSHIK 
CHOUDHURY

13-05-2026 COMMISSIONER SIGN AND STAMP NOT 
FOUND ON PHOTO ID

12 CRM(M) 981/2026 BIRENDRA NATH MONDAL
 Mobile:7003780865
 Email:TEAMJAC2022@GMAIL.COM

HIRANMOY 
DEBNATH

13-05-2026 1. JAIL NAME WRONG.
2. P.P LETTER MISSING.

13 CRM(M) 982/2026 SHILPA SHAH AND ANR.
 Mobile:9832242509
 Email:KARABIROY@YAHOO.CO.IN

KARABI ROY 13-05-2026 1. JAIL NAME WRONG.
2. PETI. 2 AGE
3. ACT WRONG. IN CAUSE TITLE
4. PARA 1 NEED CLARIFICATION.

14 CRM(M) 983/2026 GOUTAM MALIK
 Mobile:9674184299
 Email:ARUNAVABHUT@GMAIL.COM

ARUNAVA GANGULY 13-05-2026 1. CLARIFICATION NEEDED REGARDING. 
SESSION CASE NO.

15 CRM(M) 985/2026 JAY @ JAYANTA MOHANTA
 Mobile:7003578904
 Email:KAUSHIKCHOUDHURY83@GMAIL.COM

KAUSHIK 
CHOUDHURY

13-05-2026 1. VICTIM ID DISCLOSED
2. JAIL NAME WRONG.

16 CRM(M) 987/2026 ARJUN DAS
 Mobile:9647817029
 Email:TRIPARNA.S.ROY@GMAIL.COM

TRIPARNA ROY 13-05-2026 1. ACT WRONG. IN WHOLE PETITION

17 CRM(M) 988/2026 NAWSAD SK @ NAOSAD SK
 Mobile:9883414668
 Email:SONALIDAS550@GMAIL.COM

SONALI DAS 13-05-2026 1. ACT WRONG. IN WHOLE PETITION

18 CRM(M) 990/2026 SUSHANTA MANDAL @ SUSANTA
 Mobile:9804639668
 Email:ARUPSKYHOT@GMAIL.COM

ARUP KUMAR 
BHOWMICK

13-05-2026 1. H.C. ORDER COPY MISSING. IN ANNEXURE

19 CRM(M) 991/2026 PARVINA BIBI AND ANR
 Mobile:9830845877
 Email:DEBAPRIYA.LAWYER@GMAIL.COM

DEBAPRIYA 
SAMANTA

13-05-2026 1. COURT FEE EXEMPTED STAMP MISSING.
2. JAIL NAME MISSING.

20 CRM(M) 992/2026 SHUVOJIT ROY @ SHUBHOJIT ROY
 Mobile:6291621292
 Email:MOLLICK2000KHUSHI@GMAIL.COM

KHUSHI MOLLICK 13-05-2026 WRONG ACT MENTIONED IN FIRST PAGE

21 CRM(M) 994/2026 ABDUL RAHAMAN @ ABDUR RAHAMAN AND ANR.
 Mobile:8017407985
 Email:1207TANUSREEKAR@GMAIL.COM

TANUSREE KAR 13-05-2026 C.M.C. CASE YEAR WRONG ON 1ST PAGE

22 CRM(M) 995/2026 ABHROJYOTI GHOSH @ MADAN AND ANR.
 Mobile:8250462277
 Email:NILAVO.OFFICIAL@GMAIL.COM

NILAVO BOSE 13-05-2026 IN 1ST PARA ,  MENTION S.T. CASE NO AS 
PER IMPUGNED ORDER COPY
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23 CRM(M) 996/2026 SHARUK @ SK. MUSARAF
 Mobile:9836683989
 Email:AMALSAMANTAHC@GMAIL.COM

AMAL KRISHNA 
SAMANTA

13-05-2026 1) SESS. CASE NO MENTIONED IN PETITION 
NOT MATCHING WITH CASE NO MENTIONED 
IN IMPUGNED ORDER COPY ... 2) WRONG 
STATEMENT IN 1ST PARA

24 CRM(M) 1008/2026 JAMIR SK.
 Mobile:8240253929
 Email:DEBANJAN.2CHATTERJEE@GMAIL.COM

DEBANJAN 
CHATTERJEE

13-05-2026 1. CASE TYPE WRONG.
2. CLARIFICATION NEEDED REGARDING. G.R. 
NO.

25 CRM 
(NDPS)

794/2026 DHARMANANDA NAYAK AND ANR.
 Mobile:9432350658
 Email:MADHURAISINHA@GMAIL.COM

MADHURAI SINHA 13-05-2026 1) MENTION P.S. CASE DATE THROUGH OUT 
THE PETITION .. 2) MENTION AGE OF 
PETITIONER NO 2 AT CAUSE TITLE

26 CRM 
(NDPS)

798/2026 KANCHAN PRASAD YADAV
 Mobile:9748656557
 Email:ROSHANP269@GMAIL.COM

ROSHAN PATHAK 13-05-2026 ORDER DATE OF LD TRIAL COURT 
MISMATCHES BETWEEN 1ST PAGE AND 1ST 
PARA

27 CRM 
(NDPS)

799/2026 PRASENJIT MANDAL @ PROSENJIT
 Mobile:9804639668
 Email:ARUPSKYHOT@GMAIL.COM

ARUP KUMAR 
BHOWMICK

13-05-2026 ORDER DATE OF LD TRIAL COURT WRONG 
ON 2ND PAGE

28 CRM 
(NDPS)

800/2026 KAMALUDDIN MOLLA AND ANR.
 Mobile:9434453092
 Email:RUDRANIP63@GMAIL.COM

ARUNAVA PAUL 13-05-2026 1) MENTION AGE OF PETITIONERS AT CAUSE 
TITLE ... 2) PETITION NOT ARRANGED 
PROPERLY  ... 3) MENTION CORRECTIONAL 
HOME NAME IN 1ST PARA

29 CRM 
(NDPS)

803/2026 JAHANGIR MONDAL
 Mobile:9830265780
 Email:DREAM.B26@GMAIL.COM

SHASHANKA 
SHEKHAR SAHA

13-05-2026 IN 1ST PARA , SUPPRESSION OF PREVIOUS 
CASE DETAILS VIDE CRM (NDPS)/928/2022 
BEFORE THIS HONBLE HIGH COURT

30 CRM 
(NDPS)

804/2026 KISHOR GHOSH
 Mobile:9775667272
 Email:ADVANISURHC@GMAIL.COM

Anisur Rahaman 13-05-2026 1) P.S. CASE DATE WRONG IN 1ST PAGE AND 
PRAYER PARA ... 2) CORRECTIONAL HOME 
NAME MENTIONED IN 1ST PARA NOT 
MATCHING WITH VAKALATNAMA

31 CRM 
(NDPS)

805/2026 MAMUN ALI GAZI
 Mobile:9830265780
 Email:DREAM.B26@GMAIL.COM

SHASHANKA 
SHEKHAR SAHA

13-05-2026 SPELLING OF  HONBLE CHIEF JUSTICE 
NAME IS WRONG

32 CRM 
(NDPS)

808/2026 RUMA DEY AND ORS.
 Mobile:9064469199
 Email:MANOJITDEBNATH.IN@GMAIL.COM

MANOJIT DEBNATH 13-05-2026 1) ADDRESSING OF HONBLE CHIEF JUSTICE 
IS WRONG ... 2) SIGN OF LD ADVOCATE IS 
REQUIRED ON THE FORWARDING LETTER ..  
2) ATTACH DELIVERY REPORT OF 
EW357676998IN

33 CRR 1735/2026 SANJEET KUMAR @ SANJEET @ SANDIP @ SANDEEP 
SONI

SANCHITA 
CHAUDHURI

13-05-2026 LIST OF DATES AND SYNOPSIS MISSING IN 
THIS PETITION
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 Mobile:9831126868
 Email:SANCHITA.CHAUDHURY@GMAIL.COM

34 CRR 1744/2026 AMIT KUMAR DEY @ AMIT KUMAR DE
 Mobile:9681832722

DEBAPROSAD 
MUKHOPADHAYA

13-05-2026 TRIAL COURT CASE TYPE WRONGLY 
MENTIONED IN THIS PETITION

35 CRR 1745/2026 JAWAID YOUNOUS @ GUDDU AND ANOTHER
 Mobile:9830811130
 Email:SENGUPTAPARTHA2012@GMAIL.COM

PARTHA SENGUPTA 13-05-2026 AGE MISSING PETITIONER NO. 2 OF THIS 
PETITION

36 CRR 1750/2026 RAJ KUMAR GHOSH @ RAJU
 Mobile:9064405485
 Email:SOURATS10@GMAIL.COM

SOURAT GHOSH 13-05-2026 SUBJECT CATEGORY CODE WRONGLY 
MENTIONED IN THIS PETITION

37 CRR 1764/2026 PRAJNADEEPTA ROY AND ANOTHER
 Mobile:8777233291
 Email:SOHINIKUNDU20@GMAIL.COM

SOHINI KUNDU 13-05-2026 VICTIM IDENTITY DISCLOSED IN THE PAGE 
NO 5

38 CRR 1772/2026 SHILA DAS
 Mobile:8653396693
 Email:RKPRIYANKA141@GMAIL.COM

RAJKUMARI 
PRIYANKA DEVI

13-05-2026 NAME OF THE PET IS NOT MATCHING WITH 
THE SIGNATURE OF PARTY

39 MAT 762/2026 PURNIMA JANA
 Mobile:9674212678
 Email:SABITAKHUTIABHUNYA1@GMAIL.COM

SABITA KHUTIA 
(BHUNYA)

13-05-2026 APPELLANT'S AGE NOT FOUND

40 WPA 9724/2026 BISWAJIT THANDER
 Mobile:9830313837
 Email:SUIBHRAJIT2020@GMAIL.COM

SUBHRAJIT 
CHAKRABORTY

13-05-2026 SHORT LIST OF DATE IS MISSING.

41 WPA 9741/2026 KEKA MANNA
 Mobile:9883689061
 Email:RUNAMONDAL842@GMAIL.COM

RUNA LAILA 
KHATUN

13-05-2026 WRONG PIN CODE OF RESPONDENT NO. 4 
AND 5.

42 WPA 9754/2026 MAHUYA SAMADDER
 Mobile:7003829503
 Email:APANSAHA321@GMAIL.COM

APAN SAHA 13-05-2026 1.MENTION RESPONDENT SL. NO. 3,4,5,6,8,9 
DIST
2. LOGO HAS NOT BEEN PROVIDED.

43 WPA 9756/2026 HUSNARA BEGAM
 Mobile:9641420116
 Email:ADVAMITROY.HC.CALCUTTA@GMAIL.COM

AMIT ROY 13-05-2026 1. PAGE 3 MUST BE SIGN AT CORRECTION 
PORTING OF COMMISSIONER
2. ALL ZERO PAGES SURNAME OF PET. NAME 
IS WRONG

44 WPA 9770/2026 TAPAS DAS AND ORS.
 Mobile:6290980940
 Email:THEPRASAD98@GMAIL.COM

PRASAD 
BHATTACHARYYA

13-05-2026 PROVIDE CAUSE TITLE XEROX.

45 WPA 9823/2026 ANWAR HOSSAIN SEKH SARTHAK MONDAL 13-05-2026 PROVIDE CAUSE TITLE XEROX.
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 Mobile:7980142773
 Email:SARTHAKMONDAL2021@GMAIL.COM

46 WPA 9840/2026 TAPAN KUMAR GUCHHAIT
 Mobile:9830384398
 Email:RATNADAS241103@GMAIL.COM

RATNA DAS 13-05-2026 MENTION RESPONDENT SL. NO. 11 DISTRICT.

47 WPA 9865/2026 SUMAN KALYAN CHOWDHURY
 Mobile:9903230585
 Email:ADVOCATESRIKANTA@YAHOO.COM

SRIKANTA PAUL 13-05-2026 LOGO IS MISSING

48 WPA 9879/2026 SABINA BIBI
 Mobile:8336899482
 Email:TORSASBAHAR@GMAIL.COM

TORSA MIN BAHAR 13-05-2026 LOGO NOT FOUND IN VAKALATNAMA

49 WPA 9885/2026 MADHAB MONDAL AND ORS
 Mobile:8777233291
 Email:SOHINIKUNDU20@GMAIL.COM

SOHINI KUNDU 13-05-2026 THERE IS A DISCREPANCY IN PETITIONER 
NAME AS STATED IN THE AFFIDAVIT.

50 WPA 9891/2026 TAPAS MONDAL
 Mobile:9123369278
 Email:MONIMAKHANANDASSOCIATES@GMAIL.COM

MONIMA KHAN 13-05-2026 MENTION DISTRICT OF RESPONDENT NO. 4

Printed On 23-04-2026


